
cENrRAL ADMINISTRATIVE TRIBUNAL 
CALCUTTA 8ENCH 

NoOA 1031 of 96 	 Date of order : 41.2005 

Present 	Hon'bie MrAVHaridasan. ViceChairman(J) 
Honble MrG.RPatwardhan, Administrative Member 

NANDA DULAL RUDRA 

VS 

UNION OF iNDIA & ORS. 

For the applicant : Mr.MS.Banerjee counsel 
Mr.T .K.Biswas, counsel 

For the respondents: Ms.USanyal. counsel 

ORDER 
. V. Haridj(,j) 

Ld.counsei for the applicant states that the applicant is no 

more inter.sted in prosecutin9 the matter. 	Ld.counsel for the 

respondents is present 	The application is therefore dismissed as not 

pressed. No order as o costs 
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